IN THE HIGH COURT OF

Name of the

: 15.01.2026

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :15-01-2026
Date

Date of Dealin
Application Applicant Sectio
WP (C) - o WRIT
/2026(15.01.2026 |70 =0 |1 K BEHERA GENERAL Order Dtd. 2025-08-12 R
/2026 (15.01.2026 |PBLDAPL™ g ¢ BHOL GENERAL Order Dtd. 2026-02-17 BAIL-2
201/2026
/2026(15.01.2026 |WELC)- H K BHOL GENERAL Order Dtd. 2026-02-17
0L 34241/2025 :
/2026 15.01.2026 |"F(C)- B K PADHI GENERAL Order Dtd. 2026-03-17
0L 21277/2025 :
/2026 15.01.2026 |"E(C)- B K PADHI GENERAL Order Dtd. 2026-03-17
0L 21277/2025 :
ABLAPL-
/20261(15.01.2026 13078/2025 P BEHERA GENERAL Order Dtd. 2026-01-13 BAIL-2
/20261(15.01.2026 CONTC~ G S MOHANTY GENERAL Order Dtd 2026-01-13
UL 5880/2025 :
/20261(15.01.2026 CRLMP- P K MISHRA GENERAL Order Dtd 2026-01-13
0L 1706/2025 :
/2026 (15.01.2026  |CONTC™ P K MISHRA GENERAL Order Dtd. 2026-01-13
0L 5480/2025 :
WP (C) - o WRIT
/202615.01.2026 77500 |5 P KaR GENERAL Order Dtd. 2026-01-13 o CH
CRLREV- COURT NO.
/2026(15.01.2026 [>0 0" BK PANDA c.o. |59 Order Dtd. 2026-01-12
ABLAPL- COURT NO.
/202615.01.2026 (o220 D NAYAK c.o. |59 Order Dtd. 2026-01-12 BATL-2
ABLAPL- COURT NO.
/2026(15.01.2026 75370 - MR SAHOO c.o. |75 Order Dtd. 2026-01-12
ABLAPL- COURT NO.
/2026(15.01.2026 1200 MR sAHOO c.o. |59 Order Dtd. 2026-01-12 BATL-2
/2026|l5.01.2026 |ABLAPL— B BEHERA C.O. COURT NO. Order Dtd. 2026-01-12




164/2026 17

/2026 /15.01.2026 ?22?53;6 B BEHERA fSURT NO- lorder Dtd. 2026-01-12 BAIL-2
/2026 /15.01.2026 ?25?5356 RK BARIK iSURT NO- lorder Dtd. 2026-01-12
/2026|15.01.2026 ?ggégg;6 A PATTANATK SSURT NO- lorder Dtd. 2026-01-12

/2026 /15.01.2026 ??%égg;6 G SAHOO fSURT NO- lorder Dtd. 2026-01-12 BAIL-2
/2026|15.01.2026 ?2;??3;025 AK SWAIN Sogig NO- lorder Dtd. 2026-01-12
/2026|15.01.2026 ?ﬁ?igagozs G BARIK gogig NO- lorder Dtd. 2026-01-12

/2026 /15.01.2026 5;??3;025 ?g?giiHSHANDRA SOS§§ NO- lorder Dtd. 2026-01-12 BATL-2
/2026|15.01.2026 §§§§35025 ?i?iﬁ?HgHANDRA Sogig NO- lorder Dtd. 2026-01-12 BATL-2
/2026|15.01.2026 f??§2;2025 NK ROUT gogig NO- lorder Dtd. 2026-01-12
/2026|15.01.2026 ?5?23;2025 RK MALLICK Sogig NO- lorder Dtd. 2026-01-12
/2026|15.01.2026 ???§2;2025 J KAMILA gogig NO- lorder Dtd. 2026-01-12 BATL-1
/2026|15.01.2026 ?3253;2025 MK RATH gogig NO- lorder Dtd. 2026-01-12
/2026|15.01.2026 ??25?;2025 MD BISWAL Sogig NO- lorder Dtd. 2026-01-12

/2026 15.01.2026 ?;?52;2025 MD BISWAL gogig NO-lorder ptd. 2026-01-12
/2026|15.01.2026 §§i§5025 S N GAYA gogig NO-lorder ptd. 2026-01-12

/2026 15.01.2026 ?;§§2;2025 DEBASIS SAHOO gogig NO-lorder ptd. 2026-01-12 BAIL-1
/2026 15.01.2026 ??2?53;6 g?;éﬂ BIHARI Sogig NO-lorder ptd. 2026-01-12 BAIL-1
/2026|15.01.2026 |WP(C)- K C SAMAL COURT NO. [Order Dtd. 5000-01-01 WRIT




23059/2016 25 BRANCH-
ABLAPL- COURT NO.
/2026(15.01.2026  [gogctos . MR SAHOO - Order Dtd. 2026-01-13
ABLAPL- COURT NO.
/2026(15.01.2026 70755 MR SAHOO - Order Dtd. 2026-01-13 BATL-2
ABLAPL- COURT NO.
/2026(15.01.2026  |Toyc > o M MOHANTY - Order Dtd. 2026-01-13 BATL-1
ABLAPL- COURT NO.
/2026(15.01.2026  3hUECTC ISk DasH - Order Dtd. 2026-01-13 BAIL-2
ABLAPL- COURT NO.
/20261(15.01.2026 13524/2025 BALARAM SINGH 17 Order Dtd. 2025-12-02
ABLAPL- COURT NO.
/20261(15.01.2026 12904/2025 BALARAM SINGH 17 Order Dtd. 2025-11-17
FAO- COURT NO.
/2026(15.01.2026 7257 N.ROUT - Order Dtd. 2026-01-13
CRLMC- COURT NO.
/2026(15.01.2026 |77 |P.R.SWAIN > Order Dtd. 2026-01-12
/2026 |15.01.2026 |RSA-6/2026 K.C.SAMAL S?URT NO- |order Dtd. 2026-02-09
CRLREV- ACHYUTANANDA COURT NO.
/2026(15.01.2026 | o o Order Dtd. 2026-01-12
CMP- COURT NO.
/2026(15.01.2026 |00 |L.D.SAHOO-A oo Order Dtd. 9999-12-31
WA- COURT NO. WRIT
/2026(15.01.2026  |"o0 o |L.SAHOO - Order Dtd. 9999-12-31 N emar
CRLMC- COURT NO.
/2026(15.01.2026 |Sooo- . |B.BEHERA oo Order Dtd. 2025-09-17
CRLMC- COURT NO.
/2026(15.01.2026 |[(To . M.K.NAYAK ; Order Dtd. 2026-01-28
CRLMC- COURT NO. CRIMINZ
/2026(15.01.2026 |7 o007 |M.DAS : Order Dtd. 2026-01-13 e
CRLMC- COURT NO.
/2026(15.01.2026  [7on7C7 |5, DAS o Order Dtd. 9999-12-31
CMP- COURT NO.
/2026(15.01.2026 | -)'"  |B.RATH o Order Dtd. 9999-12-31
CMP- COURT NO.
/2026(15.01.2026 | _00° . |S.K.RATH o Order Dtd. 9999-12-31
CMP- COURT NO.
/2026(15.01.2026 2007 |s.K.RATH oo Order Dtd. 9999-12-31
CMP- COURT NO.
/2026(15.01.2026 2117 |s.MOHARANA e Order Dtd. 9999-12-31




CMP- COURT NO.
/202615.01.2026 |07 |7.R.DAS S Order Dtd. 2026-01-12
CMP- COURT NO.
/2026(15.01.2026 ¢/ . M.R.SAHOO o Order Dtd. 9999-12-31
CMP- COURT NO.
/2026(15.01.2026 |10 M.BEHERA oo Order Dtd. 2026-01-12
CMP- COURT NO.
/2026(15.01.2026 |20 |P.K.MISHRA oo Order Dtd. 9999-12-31
/2026 |15.01.2026 |CMP-8/2026 |A.K.SAHOO gogig NO- |order Dtd. 9999-12-31
CMP- COURT NO.
/202615.01.2026 |00 |u.DAS S Order Dtd. 9999-12-31
CRLMC- COURT NO.
/2026(15.01.2026 S0 R.K.BARIK S Order Dtd. 2026-01-12
CRLMC- COURT NO.
/2026(15.01.2026 |TNNEC I BARTK ; Order Dtd. 2026-01-20
CRLMC- COURT NO.
/2026(15.01.2026 |07 |D.P.DASH ; Order Dtd. 2026-01-12
CRLMC- COURT NO.
/2026(15.01.2026 |27 |D.P.DASH ; Order Dtd. 2026-01-12
CRLREV- COURT NO.
/2026(15.01.2026 | [FUEETC LR, SAHOO - Order Dtd. 2026-02-27
CRLREV- COURT NO.
/2026(15.01.2026 |1 0N P.K.ROUTRAY - Order Dtd. 2026-02-16
CRLREV- COURT NO.
/2026(15.01.2026 | DR Ia.K.BEHERA - Order Dtd. 2026-02-24
CRLREV- COURT NO.
/2026(15.01.2026 |75 P.K.MORANTY - Order Dtd. 2026-02-23
CRLREV- COURT NO.
/2026(15.01.2026 oo™ |s.K.BEHERA - Order Dtd. 2026-02-23
CRLMC- COURT NO. CRIMINZ
/2026(15.01.2026 | S0U0  Is.s.BHOT - Order Dtd. 2026-01-12 e
CRLMC- COURT NO.
/2026(15.01.2026 |07 |7.R.BISWAL - Order Dtd. 2026-01-12
WRIT
WP (C) - COURT NO. L BRANCH
/2026(15.01.2026 |30 007 R.N.M - Order Dtd. 2026-01-12 s
BENCH-Z
WP (C) - COURT NO.
/2026(15.01.2026 |5 0} . |TAPAN MISHRA o Order Dtd. 2026-01-13
We (C) - COURT NO. o WRIT
/2026(15.01.2026  |no )7 |PK MOHANTY - Order Dtd. 2026-01-12 e
WP (C) - COURT NO. o WRIT
/202615.01.2026 30107 M R ROUTRAY - Order Dtd. 2026-01-13 e
/2026 |15.01.2026 |RSA-4/2026 |SK BEHERA SgURT NO-|order Dtd. 2026-03-23
WP (C) - COURT NO. o
/202615.01.2026 |¢ )" . |PRAKASH KU JENA o Order Dtd. 2026-01-13




RSA- COURT NO. SECOND
/202615.01.2026  [o o0 0, [PC MOHANTY c.o. 1 Order Dtd. 2026-03-09 ADPEAL
WP (C) - COURT NO. e
/202615.01.2026 |0, 75, |PRAKASH KU JENAC.O. 1 Order Dtd. 2026-01-13
WRIT
WP (C) - COURT NO. o BRANCH
/202615.01.2026 |g o/, [PRAKASH KU JENA|C.O. o1 Order Dtd. 2026-01-13 (DIVISI
BENCH-:
WP (C) - COURT NO. A WRIT
/202615.01.2026 | 000,000 [L SAHOO c.o. 1 Order Dtd. 2025-10-17 BRANCH-
WP (C) - COURT NO. o
/202615.01.2026  |g o7 0, [PRAKASH KU JENA|C.O. 21 Order Dtd. 2026-01-13
WP (C) - COURT NO. o
/202615.01.2026 |o /)0, [CHINTU SAMAL  |C.O. 1 Order Dtd. 2026-01-09
WP (C) - COURT NO. il WRIT
/202615.01.2026  |,ooc0 o000 [L SAHOO c.o. 1 Order Dtd. 2025-10-17 BRANCH-
WP (C) - COURT NO. o WRIT
/202615.01.2026 | o070, (B DAS c.o. 1 Order Dtd. 2026-01-13 BRANCH-
WP (C) - COURT NO. e
/202615.01.2026  |oo 000, [P K BARIK c.o. 1 Order Dtd. 2026-01-13
WP (C) - COURT NO. o WRIT
/2026(15.01.2026  |;o.70 . [B DAS c.o. 1 Order Dtd. 2026-01-13 BRANCH-
ABLAPL- COURT NO.
/202615.01.2026 [, 0, [P BEHERA c.o. 17 Order Dtd. 2025-06-25 BAIL-2
WP (C) - COURT NO. e
/202615.01.2026 |5 5, (B DAS c.o. 17 Order Dtd. 2026-01-13
CRLREV- COURT NO. CRIMINZ
/202615.01.2026 |/ . KC PANDA c.o. 17 Order Dtd. 2026-01-13 REVTSIC
WP (C) - COURT NO. ol WRIT
/202615.01.2026 |5 00 [P K BARIK c.o. 17 Order Dtd. 2026-01-13 BRANCH-
CRLREV- COURT NO. CRIMINZ
/202615.01.2026 |, 0. . [KC PANDA c.o. 17 Order Dtd. 2026-01-13 REVTSTC
WP (C) - COURT NO. o WRIT
/202615.01.2026  |oo,00 ;000 [P K JENA c.o. 17 Order Dtd. 2026-01-12 BRANCH-
CRLREV- COURT NO. CRIMINZ
/202615.01.2026 |/ 0 .  |KSHIESH c.o. 17 Order Dtd. 2026-01-13 REVISIC
WRIT
WP (C) - COURT NO. o BRANCH
/202615.01.2026  |ooco/ 0o [SUVENDU BARTK  |C.O. 17 Order Dtd. 2026-01-13 (DIVISI
BENCH-Z
WP (C) - COURT NO. o
/202615.01.2026 | 1 o0, 500, [DILLIP SAMAL  |C.O. 17 Order Dtd. 2026-01-13




MACA-

COURT

NO.

MISC.

/20261(15.01.2026 938/2018 SARAT SWAIN 1 Order Dtd. 2024-12-19 APPEAL
SEC.
CONTC- COURT NO.
/2026(15.01.2026 (2076 M R SAHOO : Order Dtd. 2026-01-13
CONTC- COURT NO.
/2026(15.01.2026 | (08TC7 _|c R NAYAK : Order Dtd. 2026-01-13
BLAPL- COURT NO.
/2026(15.01.2026 X7 |AK MOHANTY : Order Dtd. 2026-01-13 BATL-1
BLAPL- COURT NO.
/2026[15.01.2026 UL s pasH : Order Dtd. 2026-01-13
WP (C) - COURT NO. o WRIT
/202615.01.2026 127 M R ROUTRAY : Order Dtd. 2026-01-12 e
WP (C) - COURT NO. L WRIT
/2026(15.01.2026 |3 o) M R ROUTRAY : Order Dtd. 2026-01-12 e
BLAPL- COURT NO.
/2026(15.01.2026 7207 Ik pANT : Order Dtd. 2026-01-13 BATL-2
BLAPL- COURT NO.
/2026(15.01.2026  |SU0707 |PK NAYAK : Order Dtd. 2026-01-13
WP (C) - COURT NO. L WRIT
/2026(15.01.2026 |3, 077 . M R ROUTRAY : Order Dtd. 2026-01-12 o NCH.
BLAPL- COURT NO.
/2026(15.01.2026 14087 |PK MOHANTY : Order Dtd. 2026-01-13
BLAPL- ASHOK KUMAR COURT NO.
/2026(15.01.2026 |2 pre 000 [Bolon : Order Dtd. 2026-01-12 BATL-2
WP (C) - COURT NO. o WRIT
/2026(15.01.2026 |30 /0)7 M R ROUTRAY : Order Dtd. 2026-01-12 e
BLAPL- COURT NO.
/20261(15.01.2026 11955/2025 AK SRICHANDAN 3 Order Dtd. 2026-01-13 BAIL-2
BLAPL- COURT NO.
/2026(15.01.2026 S 'Rct7 MR DAS : Order Dtd. 2026-01-13
WP (C) - COURT NO. o WRIT
/202615.01.2026 50 =) M R ROUTRAY : Order Dtd. 2026-01-12 e
BLAPL- COURT NO.
/2026(15.01.2026 o007 Pk ROUTRAY : Order Dtd. 2026-01-13 BATL-2
BLAPL- COURT NO.
/20261(15.01.2026 9021/2025 A. MOHANTY 3 Order Dtd. 2026-01-12 BATIL-2
BLAPL- COURT NO.
/2026(15.01.2026 2227 N SAHOO : Order Dtd. 2026-01-13 BATL-1
MISC.
/2026(15.01.2026 |FRO” I PANDA COURT NO. | jer Dtd. 2026-01-09 APPEAL
516/2010 6
SEC.
BLAPL- COURT NO.
/202615.01.2026 U2 |G sAROO : Order Dtd. 2026-01-13




/2026[15.01.2026  |5215)° M R ROUTRAY COURT MO loraer pra. 2026-01-12 e CH.
/202615.01.2026 297 |1 paNDA (VKT MO lorder ptd. 2026-01-09 ApoEAT
SEC.

/2026[15.01.2026 521507 M R ROUTRAY COURT MO lorder pd. 2026-01-12 e
/2026[15.01.2026 |52 {2)7 ek saHoo COURT MO lorder pra. 2024-10-29 e CH.
/2026(15.01.2026 321507 |3 K PANDA TOURT O lorder ptd. 2026-02-02 .
/2026(15.01.2026 ?5;3;626 S PATRA TV MO lorder ptd. 2026-01-13 .
/2026(15.01.2026 25231;2025 i TOURT O lorder ptd. 2026-01-13 N CH.
/2026(15.01.2026 |30 100 N TOURT MO lorder ptd. 2026-01-13 e CH.
/2026 (15.01.2026 ggégi;zozs B DAS TV MO lorder ptd. 2026-01-13 N CH
/2026(15.01.2026 {1007 u & RouTRAY TOURT MO lorder ptd. 2026-01-13 e CH.
/2026(15.01.2026 |5- 007 IRk DEHURT TOURT MO lorder ptd. 2026-01-12 e NCH.
/2026(15.01.2026 321507 ke panDa SOURT MO+ lorder pra. 2025-10-10

/2026 15.01.2026 |72 0V b Navax GOURT MO+ lorder pa. 2026-02-02 e CH.
/202615.01.2026 Z?f;§g54 PK JENA GOV MO lorder pa. 2026-01-12

/2026(15.01.2026 1200 o ASH SOORT MO lorder ptd. 2026-02-02 BATL-1
/202615.01.2026 (2170 N K ROUT SO0RT MO+ lorder pta. 2026-02-09 BATL-2
/2026(15.01.2026 oo o |A B sAHOO SO0 MO lorder ptd. 2026-02-02 BATL-2
/202615.01.2026 (7o 70 s BARIK SO0Rs MO lorder pta. 2026-01-13

/2026(15.01.2026 |ABLAPL-  |S BISWAL COURT NO. [Order Dtd. 2026-01-12 BAIL-2




13232/2025 3 OLD
CRLMC- ASHOK KUMAR COURT NO. CRIMINZ
/202615.01.2026 |2 2000 [aoumea 3 OLD Order Dtd. 2026-01-13 MTSC
ABLAPL- COURT NO.
/202615.01.2026  |7.500 ) 0o o ISK SAMAL 3 OLD Order Dtd. 2026-01-13 BAIL-1
ABLAPL- COURT NO.
/202615.01.2026 |, 000 o [PK ROUTRAY 3 OLD Order Dtd. 2026-01-13
ABLAPL- COURT NO.
/202615.01.2026 |7 . |PK PAL 3 oLD Order Dtd. 2026-01-13 BAIL-1
ABLAPL- COURT NO.
/202615.01.2026 |7 007 o AK JATI 3 oLp Order Dtd. 2026-01-13 BAIL-1
WP (C) - COURT NO. il WRIT
/202615.01.2026 |, o0y o050 [S.K.DAS 5 oLD Order Dtd. 2026-01-13 BRANCH-
ABLAPL- COURT NO.
/202615.01.2026 |, Y o [PK BARIK 5 oLp Order Dtd. 2026-01-13 BAIL-1
ABLAPL- COURT NO.
/202615.01.2026 [0 - |S DAS 5 oLD Order Dtd. 2026-01-13 BAIL-1
WP (C) - COURT NO. e
/202615.01.2026 | oooo0 o0, M.MOHANTY 3 oLD Order Dtd. 2026-01-13
ABLAPL- COURT NO.
/202615.01.2026 [0 [ o IMANGU NANDY 3 OLD Order Dtd. 2026-01-13
ABLAPL- COURT NO.
/202615.01.2026 | 7..70 ) o BALARAM SINGH 3 OLD Order Dtd. 2026-01-13
ABLAPL- COURT NO.
/202615.01.2026 |0 [ oo MITHUN DAS 3 OLD Order Dtd. 2026-01-12
CRLMP- COURT NO.
/202615.01.2026 |/, oo MITHUN DAS ; Order Dtd. 2026-01-19
ABLAPL- JADUNATH COURT NO.
/202615.01.2026 [ 2'"0 0 o |pa b ; Order Dtd. 2026-01-13
ABLAPL- JADUNATH COURT NO.
/202615.01.2026 | 1°" 0 o [opapaan ; Order Dtd. 2026-01-13
ABLAPL- COURT NO.
/202615.01.2026 | 7o."7 o |GR PATRA 3 oLD Order Dtd. 2026-01-12
ABLAPL- COURT NO.
/202615.01.2026 |20 - |G SAHOO 3 oLD Order Dtd. 2026-01-12 BAIL-2
BLAPL- COURT NO.
/202615.01.2026 |0 ) oo IMANGU NANDY 5 Order Dtd. 2026-01-13
ABLAPL- COURT NO.
/202615.01.2026 |,/ 0 0 o |J. R. PUROHIT 5 Order Dtd. 2026-01-13
BLAPL- COURT NO.
/202615.01.2026 |70, o BB MALLICK ; Order Dtd. 2026-01-13
BLAPL- COURT NO.
/202615.01.2026 |} ', BB MALLICK 3 Order Dtd. 2026-01-13
BLAPL- COURT NO.
/202615.01.2026 |71, 50,5 BB MALLICK 5 Order Dtd. 2026-01-13 BAIL-1




BLAPL-

COURT

NO.

/20261(15.01.2026 12722/2025 BB MALLICK 3 Order Dtd. 2026-01-13 BAIL-1
ABLAPL- COURT NO.
/20261(15.01.2026 170/2026 A. MOHANTY 3 OLD Order Dtd. 2026-01-12 BAIL-1
BLAPL- COURT NO.
/2026(15.01.2026 720 _IR. P. DAS oy Order Dtd. 2026-01-12
WP (C) - DILIP KUMAR COURT NO. B _ WRIT
/2026(15.01.2026 30 S0 2l oo Order Dtd. 2026-01-09 o NCH.
WRIT
BICHITRA
/2026 15.01.2026 |"F(C)- NARAYANA COURT NO. |5 §er Dtd. 2026-01-13 BRANCH
815/2026 SATAPATHY 3 OLD (DIVISI
BENCH-1
WP (C) - COURT NO. o WRIT
/2026(15.01.2026 |3- 007 |B sawar ot Order Dtd. 2026-01-12 e
WP (C) - COURT NO. o WRIT
/2026(15.01.2026 50007 s NAYAK o Order Dtd. 2026-01-12 e
WP (C) - COURT NO. L WRIT
/2026(15.01.2026 |30 207 (IR C MALLICK oy Order Dtd. 2026-01-12 o NCH.
WP (C) - COURT NO. L WRIT
/2026(15.01.2026 |50 007 ls K NAYAK : Order Dtd. 9999-12-31 R
WP (C) - COURT NO.
/2026(15.01.2026 1> 5" v P BAG -
WP (C) - COURT NO. L WRIT
/2026(15.01.2026 ;> 2" R cH ROUT . Order Dtd. 2026-01-13 o NCH.
WP (C) - COURT NO. o
/2026(15.01.2026 )2 5)° IR ca RoUT - Order Dtd. 2026-01-13
WP (C) - COURT NO. o
/2026(15.01.2026 1> 0" R cH RoUT - Order Dtd. 2026-01-13
WRIT
WP (C) - COURT NO. o BRANCH
/2026(15.01.2026 |17 )° IR ci ROUT - Order Dtd. 2026-01-13 st
BENCH-1
WP (C) - COURT NO. o WRIT
/202615.01.2026 "7 )" R cH ROUT - Order Dtd. 2026-01-13 o NCH.
We (C) - COURT NO. o
/2026(15.01.2026  [h2 (207 |6 K MOHANTA - Order Dtd. 2026-01-09
We (C) - COURT NO. o
/2026(15.01.2026 |10 0)° . |LAXMAN BHOT - Order Dtd. 2026-01-13
WP (C) - AMLAN SHAKTT COURT NO. _ _ WRIT
/2026(15.01.2026 5o 207 B - Order Dtd. 2026-01-13 o CH.




WP (C) - AJIT KUMAR COURT NO. o WRIT
/202615.01.2026 |21 coc 0000 [sanoo 1 Order Dtd. 2026-01-13 BRANCH-
WP (C) - COURT NO. el
/2026|15.01.2026 |1 " 0, R CH ROUT 1 Order Dtd. 2026-01-13
WP (C) - COURT NO. o
/202615.01.2026 |/ oo, oo N B MIN 2 1 Order Dtd. 2026-01-13
WP (C) - COURT NO. o
/2026|15.01.2026 |, o0 00,, H K MOHANTA 1 Order Dtd. 2026-01-09
WP (C) - COURT NO. sl WRIT
/202615.01.2026 |, o500 o0, K PRADHAN o1 Order Dtd. 2026-03-17 BRANCH-
WP (C) - COURT NO. ol WRIT
/202615.01.2026 |5, ) 050 [P K NAYAK 1 Order Dtd. 2026-01-13 BRANCH-
WP (C) - COURT NO. o WRIT
/202615.01.2026 3505 00,0 [P BASTIA 17 Order Dtd. 2026-02-23 BRANCH-
WP (C) - SATYANARAYAN COURT NO. o WRIT
/202615.01.2026 |10 0o qoe ey 17 Order Dtd. 2026-01-12 BRANCH-
WP (C) - COURT NO. o WRIT
/202615.01.2026 |5 00 0,0 [P K PANI 17 Order Dtd. 2026-01-12 BRANCH-
WP (C) - COURT NO. il
/202615.01.2026  |ooo00 o 0oc [P K PANT 17 Order Dtd. 2026-01-12
WP (C) - COURT NO. il
/2026(15.01.2026  |o /), |S MOHAPATRA 17 Order Dtd. 2026-01-13
WRIT
WP (C) - COURT NO. ol BRANCH
/202615.01.2026 |5 o-c 0.0 [A K BARIK 17 Order Dtd. 2026-01-06 (DIVISI
BENCH-:
WP (C) - COURT NO. o WRIT
/202615.01.2026 |, oo0 0,5 (C RANA 17 Order Dtd. 2026-01-07 BRANCH-
WP (C) - BRAJA MOHAN COURT NO. el WRIT
/202615.01.2026 | o000 0000 loananGT p Order Dtd. 2025-09-01 BRANCH-
WP (C) - BRAJA MOHAN COURT NO. WRIT
/202615.01.2026  |oo0 00 c |aabanet ‘ Order Dtd. 2026-01-09 BRANCH-
WP (C) - BRAJA MOHAN COURT NO. o WRIT
/202615.01.2026 |0\, 7 0oc  |saranGT e Order Dtd. 2026-01-09 BRANCH-
WP (C) - COURT NO. el
/2026|15.01.2026 |, o0 o0,, H K MOHANTA c Order Dtd. 2026-01-09
WP (C) - COURT NO.
/202615.01.2026 |, o, 0o, [H K MOHANTA c
WP (C) - COURT NO. . WRIT
/202615.01.2026 |, 520 50 [K PRADHAN 1 Order Dtd. 2026-03-17 BRANCH-




/2026(15.01.2026 (32907 Ik prADHAN GOURT MO lorder prd. 2026-03-17 i
/2026 /15.01.2026 22;2;;2025 NEELAM B MIN gOURT NO-lorder Dtd. 2026-01-12 gii;CH_
/2026|15.01.2026 25522;2025 NEELAM B MIN SOURT NO-lorder ptd. 2026-01-12

/2026 /15.01.2026 25422;2025 NEELAM B MIN gOURT NO-lorder ptd. 2026-01-12

/2026|15.01.2026 ?5;?2;2025 A B MALLICK gOURT NO- lorder Dtd. 2026-01-12 gii;CH_
/2026|15.01.2026 22522;2025 NEELAM B MIN gOURT NO-lorder ptd. 2026-01-12 giiECH_
/2026|15.01.2026 ?gé22;2025 NEELAM B MIN SOURT NO- lorder Dtd. 2026-01-12 gii;CH_
/2026|15.01.2026 ggigg;2025 D DALAT gOURT NO-lorder ptd. 2026-01-12

/2026[15.01.2026 |52 1C) " |p K DAg GOV MO lorder pa. 2026-01-12 i
/2026[15.01.2026 |37 1C)° IR K DEHURY SO0RT MO+ lorder prd. 9999-12-31 i
/2026|15.01.2026 f§53;526 R K DEHURY gogig NO-lorder Dtd. 2026-01-12

/2026(15.01.2026 521007 s BEHERA SOORT MO+ lorder pra. 2026-01-12 i
/2026 15.01.2026 ?iiié;2025 R MISHRA Sogig NO- lorder Dtd. 2026-01-12 gii;CH_
/2026(15.01.2026 |5210)° ok geNa SO0RT MO+ lorder pra. 2026-01-12 e
/202615.01.2026 §§532526 A K JATI gogig NO-lorder ptd. 2026-01-12 i
/2026(15.01.2026 ;21900 s samar 50O MO lorder ptd. 9999-12-31 i
/2026 15.01.2026 ggég;;2025 S CH DAS Sogig NO- lorder Dtd. 2026-01-12 giiECH—
/2026|15.01.2026 |WP(C)- 'S CH DAS COURT NO. [Order Dtd. 2026-01-12




36604/2025 2 OLD
/2026 /15.01.2026 ?gégé;2025 P R SWAIN gogig NO- lorder Dtd. 2026-01-12
/2026 /15.01.2026 ?fég>5026 KISHTISH gogig NO- lorder Dtd. 2026-01-13
/2026|15.01.2026 ?fé§>5026 KISHTISH gogig NO-lorder ptd. 2026-01-13
/2026 /15.01.2026 ?543;526 S. R BARIK gogig NO- lorder Dtd. 9999-12-31
/2026(15.01.2026 |52 207 lo B pARTDA SO0RE MO+ lorder pta. 2026-01-13 .
/2026 /15.01.2026 ?23@53;023 S.DASH igURT NO- lorder Dtd. 2026-01-12 BATL-1
/2026(15.01.2026 V;gg(g)/;om D.K.DEHURY ggURT NO-lorder Dtd. 2026-01-08 gﬁECH_
/2026 15.01.2026 gsggg; NIRANJAN ROUT gogig NO- lorder Dtd. 2026-01-13
/2026|15.01.2026 Z§2¥35025 giiggigH gogig NO-lorder ptd. 2026-01-13
/2026|15.01.2026 §§g§535025 ﬁfgiN SHAKTI gogig NO-lorder ptd. 2026-01-13
/2026|15.01.2026 ??gégg;6 ;ggiéiigAPRASAD gogig NO- lorder Dtd. 2026-02-02 BATL-2
/2026|15.01.2026 ??2?2;2025 C SAHU gogig NO- lorder Dtd. 2026-01-13 BATL-1
/2026|15.01.2026 ?8255;2025 AK MISHRA gogig NO- lorder Dtd. 2026-01-13
/2026|15.01.2026 ?22?53;025 gi?ﬁ;iiH iSURT NO- lorder Dtd. 2026-01-12
/2026 15.01.2026 §§32535025 SP BARIK ESURT NO-lorder ptd. 2026-01-13
/2026|15.01.2026 §§8;2o25 gi?ﬁiiiH SSURT NO-lorder ptd. 2026-01-13
FAO- DEBASISH COURT NO. MISC.
/2026[15.01.2026 [0 PEORST - Order Dtd. 2026-01-13 APPEAL
SEC.
/2026(15.01.2026  |FAO- DEBASISH COURT NO. |Order Dtd. 2026-01-13




1549/2025 |PATNAIK 17
CRLREV- COURT NO.
/202615.01.2026 |- OREC M. PAGAL - Order Dtd. 2026-03-09
CRLREV- COURT NO. CRIMINZ
/2026(15.01.2026 |0 D.SWAIN - Order Dtd. 2026-01-28 e
CRLREV- COURT NO.
/2026(15.01.2026 | [1URETC AL MOHANTY - Order Dtd. 2026-03-09
CRLREV- COURT NO.
/2026(15.01.2026 |[TCETC |3, sAHOO - Order Dtd. 2026-02-09
CMP- COURT NO.
/2026(15.01.2026 |00 |J.K.MISHRA 2 - Order Dtd. 2026-01-12
CMAPL- COURT NO.
/2026(15.01.2026 |30g "0, |S.K.SUNDARA : Order Dtd. 2025-12-17 M.J.C
CRLA- COURT NO.
/2026(15.01.2026 | cgch o |P.K.MOHANTY = Order Dtd. 9999-12-31
CRLMC- COURT NO.
/2026(15.01.2026 | oo oo |M.K.MOHANTY = Order Dtd. 2026-01-12
CRLMC- COURT NO.
/2026(15.01.2026 |0 Is.BARTK o Order Dtd. 2026-01-13
CRLMC- COURT NO.
/2026(15.01.2026 (V0 |p.pANDA o Order Dtd. 2026-01-13
CRLMC- COURT NO.
/2026(15.01.2026 |(777C" |PARSURAM PANDA o Order Dtd. 2026-01-13
/2026(15.01.2026 |27 S K NAYAK SS;$§CE'S Order Dtd. 2026-01-13 WRIT
UL 1863/2025 € . APPEAL
COURT
CHIEF
CMP- , o WRIT
/2026[15.01.2026 U7 Ia.pas JUSTICE'S |Order Dtd. 2026-01-07 e
COURT
WRIT
/2026 (15.01.2026 |"E(C)~ G N SETHI Sg§?§CE'S Order Dtd. 2026-01-13 BRANCH
0L 5399/2021 et : (DIVISI
BENCH-7Z
ABLAPL- CHIEF
/20261(15.01.2026 M. R. BARIK JUSTICE'S Order Dtd. 2026-01-13 BAIL-2
14138/2025
COURT
CHIEF
/2026(15.01.2026 ABLAPL— ~ |BINDU SAGAR JUSTICE'S [order Dtd. 2026-01-12 BATL-2
168/2026 SWAIN
COURT
CHIEF
/2026|15.01.2026 |CRLA H.SUNDARA JUSTICE'S |0rder Dtd. 2026-01-13 CRIMINZ
11/2012 APPEAL
COURT
CHIEF
/2026(15.01.2026 |CRLA~ H.SUNDARA JUSTICE'S |0rder Dtd. 2026-01-13 CRIMINZ
11/2012 APPEAL
COURT
CMP- COURT NO.
/2026(15.01.2026 |00 |R.K.SAHU o Order Dtd. 9999-12-31
MISC.
FAO- COURT NO.
/20261(15.01.2026 235/2020 A MOHANTY > OLD Order Dtd. 2025-12-24 APPEAL
SEC.
FAO- COURT NO. MISC.
/2026(15.01.2026 3007 A MOHANTY e Order Dtd. 2025-12-24 RS




SEC.

CRLLP- COURT NO.
/2026(15.01.2026 |07 MK NAYAK 5 oLD Order Dtd. 2026-01-13 BAIL-2
MISC.
FAO- COURT NO.
/2026(15.01.2026 176/2020 N SAHOO > OLD Order Dtd. 2025-12-24 APPEAL
SEC.
MISC.
FAO- COURT NO.
/2026(15.01.2026 176/2020 J SAHOO > OLD Order Dtd. 2025-12-24 APPEAL
SEC.
MISC.
FAO- COURT NO.
/2026(15.01.2026 169/2020 J SAHOO > OLD Order Dtd. 2025-12-24 APPEAL
SEC.
BLAPL- COURT NO.
/2026(15.01.2026 11744/2025 R.K.MALLICK > OLD Order Dtd. 2026-01-13
BLAPL- COURT NO.
/202615.01.2026 |00 o |D.P.DASH 5 OLD Order Dtd. 2026-01-13 BAIL-2
FAO- DEBASISH COURT NO.
/2026(15.01.2026 594/2024 PATNATK > OLD Order Dtd. 2025-12-24
FAO- COURT NO.
/2026(15.01.2026 |, oq,, [GOPINATH SETHI 5 oLD Order Dtd. 2025-12-24
WP (C) - PRAVAS KUMAR COURT NO. o
/2026(15.01.2026 492/2026 PRADHAN 1 Order Dtd. 2026-01-28
WP (C) - COURT NO. a1
/2026(15.01.2026 | e oo, MANASI PANDA . Order Dtd. 2026-01-13
BLAPL- COURT NO.
/2026(15.01.2026 13042/2025 AK JATI 1 Order Dtd. 2026-01-13
BLAPL- COURT NO.
/2026(15.01.2026 |17 o [P C DASH N Order Dtd. 2026-01-13 BAIL-1
CcMP- COURT NO.
/2026 15.01.2026 |l 0”0 o |M.BANERJEE . Order Dtd. 2026-01-07
WRIT
WP (C) - COURT NO. o BRANCH
/2026|15.01.2026 11618/2024 SK SAHU 1 Order Dtd. 2026-01-07 (DIVISI
BENCH-1
CMP- COURT NO.
/2026(15.01.2026 52/2026 B.K.SINGH > OLD Order Dtd. 9999-12-31
WP (C) - COURT NO. o WRIT
/2026(15.01.2026 571/2026 S K PRADHAN > OLD Order Dtd. 2026-01-12 BRANCH-
WP (C) - COURT NO. o
/2026(15.01.2026 411/2026 D BARIK > OLD Order Dtd. 9999-12-31
/2026|15.01.2026 |WP(C)- P K BARIK COURT NO. |Order Dtd. 2026-01-13 WRIT




989/2026 2 OLD BRANCH-
/2026(15.01.2026 121507 |p memERA c.o.  [3O0%T MO lorder pa. 2026-01-12 N CH.
/2026 /15.01.2026 §T§;/2025 ASAD KHAN c.o. gogig NO- lorder Dtd. 2026-01-09
WRIT
/2026 15.01.2026 §§{§;;2025 MITHUN DAS c.o. igURT NO- lorder Dtd. 2026-01-27 ?§?$§21
BENCH-3
/202615.01.2026 ?5;5;;2025 S K MOHANTY c.o. (9P MO lorder pta. 2026-01-07
/202615.01.2026 ?iégé;2025 B K SINGH c.o. (5P MO lorder pta. 2026-01-15 e CH.
/202615.01.2026 ?géi;;2025 T K DAS c.o. (5P MO lorder pta. 2026-01-13
/202615.01.2026 22522;2025 ;?gg?iARAYAN c.o. |77%F "% lorder pra. 2026-01-12 N CH.
/202615.01.2026 ?552;;2025 M PANDA c.o. |57 MO lorder pra. 9999-12-31 e CH.
/2026 (15.01.2026 25;31;2025 M PANDA c.o.  [2"RF M9 lorder pta. 9999-12-31 e ANCH.
/2026|15.01.2026 §322535025 P. K. DASH c.o. gogig NO-lorder Dtd. 2025-12-30
/2026|15.01.2026 ??igg;2025 Ei;iigAHI GENERAL Order Dtd. 2026-01-12 BATL-1
/2026[15.01.2026 701007 PRROT KOMER T lomnerat Order Dtd. 2022-12-06 .
/202615.01.2026 §§§§>5024 o KUMAR - lGENERAL Order Dtd. 2024-03-20 e CH.
/2026 15.01.2026 §§§¥§526 Egﬁggi RANJAN |l opNERAL Order Dtd. 2026-01-13 ;?;?INA
/2026(15.01.2026 |10 (o) A R |GENERAL Order Dtd. 2024-01-30 e ANCH.
/2026 15.01.2026 ?gg?gg;6 §§;§EI§UMAR GENERAL Order Dtd. 2026-01-09
/2026|15.01.2026 ggégg;2o25 QEEEQ;A KUMAR | GENERAL Entire Brief
/2026|15.01.2026 521207 (PRECEY KUMAR loengrar Order Dtd. 2026-01-13 e CH.




WRIT

WP (C) - BRANCH
/20261(15.01.2026 227/2026 MANAS PATI GENERAL Order Dtd. 2026-01-12 (DIVISI
BENCH-=
ABLAPL- PRAFULLA
/20261(15.01.2026 72/2026 CHANDRA ACHARYA GENERAL Order Dtd. 2026-01-12 BAIL-2
CRLMC— VENKATARAMANA
/20261(15.01.2026 82/2026 MANIKANTA GENERAL Entire Brief
PATNANA
WP (C) - SOUBHAGYA KUMAR B _ WRIT
/2026(15.01.2026 |70 0 D0 GENERAL Order Dtd. 2022-07-15 e
oJc- SOUBHAGYA KUMAR
/2026(15.01.2026 |3-0 oo P2l GENERAL Order Dtd. 2024-10-04
/2026|15.01.2026 |FA-82/1999 |AJIT KUMAR SAHU GENERAL Judgement Dtd. 2014-10-30
oJc- SUSHANT KUMAR ) )
/20261(15.01.2026 14898/1996 |PRADHAN GENERAL Entire Brief
/20261(15.01.2026 WP (C) - TULARAM TANDI GENERAL Plaint
0L 21866/2013
/20261(15.01.2026 0JC- SIBANANDA PATRA GENERAL Entire Order
0L 4819/1995
WP (C) - MANOJ KUMAR B _
/2026(15.01.2026  |ho ol oo s GENERAL Order Dtd. 2025-10-23
BLAPL- .
/20261(15.01.2026 11788/2012 S MISHRA GENERAL Entire Document
WP (C) - MANOJ KUMAR B _ WRIT
/2026(15.01.2026 |1 0000 s GENERAL Order Dtd. 2025-09-09 e
ABLAPL- DEBENDRANATH ,
/20261(15.01.2026 14841/2025 [BISWAL GENERAL Entire Document
WP (C) - MANOJ KUMAR B _ WRIT
/2026(15.01.2026 |10 00 GENERAL Order Dtd. 2025-05-13 AN
CONTC- MANOJ KUMAR
/2026(15.01.2026 |00 o0 o s GENERAL Order Dtd. 2025-12-12
/2026 15.01.2026 |"F(C) - B K DAS GENERAL Order Dtd. 2026-01-13
0L 1173/2026 :
. MISC.
/20261(15.01.2026 B K DAS GENERAL Judgement Dtd. 2025-12-24 APPEAL
169/2020
SEC.
FAO- MISC.
/2026(15.01.2026 oo o0, [B K DAS GENERAL Judgement Dtd. 2025-12-24 s




SEC.

WP (C) - . . WRIT
/2026|15.01.2026 29322/2020 ASUTOSH ROUT GENERAL Petition With Annexures BRANCH-
RABT RAMAN } SECOND
/202615.01.2026 SA-26/1991 SRADHAN GENERAL Entire Document P
ABLAPL- MOHAMMED MUSTAQ
/2026(15.01.2026 5500 o PR GENERAL Order Dtd. 2026-01-15
CMP- PRAFULLA
/2026(15.01.2026 |cor- o |TRAEIR o amya [GENERAL Order Dtd. 2026-01-13
/2026(15.01.2026  |CREMCT SUMANT SAHU GENERAL Order Dtd. 2026-01-13
0L 4411/2025 :
WP (C) - MOHAMMED MUSTAQ B _
/2026(15.01.2026 |10 o) GENERAL Order Dtd. 2026-01-13
BLAPL- OM PRAKASH
/2026(15.01.2026  |>2eltT o lor o GENERAL Order Dtd. 2026-01-15 BATL-1
WP (C) - SANDHYARANT _ _ WRIT
/2026[15.01.2026 |50 007 1SR GENERAL Order Dtd. 2026-01-13 e
WP (C) - SANDHYARANT o WRIT
/2026(15.01.2026 50 (507 |SAAD GENERAL Order Dtd. 2026-01-13 e
WA- SMT .SANDHYARANT
/2026(15.01.2026 [0 o S GENERAL Order Dtd. 2026-01-13
MACA- SOUMYA RANJAN MISC.
/20261(15.01.2026 GENERAL Order Dtd. 2026-01-13 APPEAL
938/2018 |OJHA
SEC.
WP (C) - MANOJ KUMAR _ _ WRIT
/2026[15.01.2026 |00 e GENERAL Order Dtd. 2025-12-30 e
WP (C) - MANOJ KUMAR B _ WRIT
/2026(15.01.2026 |50 000 GENERAL Order Dtd. 2025-12-30 o NCH.
WP (C) - MANOJ KUMAR _ _ WRIT
/2026(15.01.2026 |50 50" ENS GENERAL Order Dtd. 2025-12-30 e
WP (C) - MANOJ KUMAR L
/2026(15.01.2026 500000 GENERAL Order Dtd. 2025-12-30
/2026 (15.01.2026  |CONTC™ MANAS PATT GENERAL Order Dtd. 2026-01-13
0L 2216/2025 :
/2026(15.01.2026 | EoRL- MANAS PATT GENERAL Order Dtd. 2026-01-13
0L 162/2025 :
/2026 |15.01.2026 |[DLAPLS MANORANJAN DAS |GENERAL Order Dtd. 2026-01-13
Y 11695/2025 € :
ABLAPL- RAJENDRA
/2026(15.01.2026 2 o Rour  |GENERAL Order Dtd. 2026-01-13
ABLAPL-  |AKSHAYA KUMAR
/2026[15.01.2026 oL GENERAL Order Dtd. 2026-01-13




WA- PRAMOD RANJAN WRIT
/2026[15.01.2026 [0 GENERAL Order Dtd. 2026-01-13 S eEAL
/2026 (15.01.2026  |CREMCT KUMAR KASHYAP |GENERAL Order Dtd. 2026-01-13
i 1623/2025 € .
WP (C) - MANOJ KUMAR B _ WRIT
/2026[15.01.2026 70 GENERAL Order Dtd. 2024-07-02 .
BLAPL- MANOJ KUMAR
/2026[15.01.2026 e e GENERAL Order Dtd. 2026-01-13 BATIL-2
CRLMC-
/2026(15.01.2026 B.SINGH GENERAL Order Dtd. 2026-01-07
39/2026
/20261(15.01.2026 FA-50/1978 |P K MISHRA GENERAL
CRLA- PARTHA SARATHT
/2026(15.01.2026 |7 oo [P0 GENERAL Order Dtd. 2026-01-15
WP (C) - L WRIT
/2026(15.01.2026 |5 /07 A MOHANTY GENERAL Order Dtd. 2026-01-13 o NeH.
o MISC.
/20261(15.01.2026 P K BEHERA GENERAL Order Dtd. 2025-12-24 APPEAL
384/2023
SEC.
WRIT
WP (C) - o BRANCH
/2026(15.01.2026 |10 C)7 P K SWAIN GENERAL Order Dtd. 2025-01-28 st
BENCH-1
WRIT
WP (C) - L BRANCH
/2026(15.01.2026 1o )7 K N SAHOO GENERAL Order Dtd. 2026-01-07 s
BENCH-1
RVWPET- CIVIL
/20261(15.01.2026 347/2019 B K SWAIN GENERAL Order Dtd. 2025-07-22 REVISIC
RVWPET- CIVIL
/20261(15.01.2026 362/2019 B K SWAIN GENERAL Order Dtd. 2025-07-22 REVISIC
/2026 (15.01.2026  |CONTCo B BEHERA GENERAL Order Dtd. 2026-01-09 CONTEME
UL 3217/2022 :
WP (C) - o WRIT
/2026(15.01.2026 |y O Is PATRA GENERAL Order Dtd. 2025-12-08 e
JCRLA- CRIMINZ
/2026(15.01.2026 355707 |c R SAHOO GENERAL Order Dtd. 2022-09-05 i
/2026 (15.01.2026  |CONTCo B BEHERA GENERAL Order Dtd. 2026-01-09 CONTEME
0L 3218/2022 :
/2026 15.01.2026 |"E(C)- M MOHANTY GENERAL Order Dtd. 2018-04-25
UL 5851/2018 :
/2026(15.01.2026  |CONTCo M MOHANTY GENERAL Order Dtd. 2019-01-25
1286/2018
RVWPET- CIVIL
/2026(15.01.2026 [0 " " |M MOHANTY GENERAL Order Dtd. 9999-12-31 e
MACA- MISC.
/20261(15.01.2026 P S DAS GENERAL Order Dtd. 2025-04-08 APPEAL
1397/2015
SEC.
/2026(15.01.2026 |CRLA- \J R NAYAK GENERAL Order Dtd. 2025-12-16 CRIMINZ




1359/2007 | \APPEAL
WRIT
WP (C) - o BRANCH
/2026(15.01.2026  |hc o) |A PATTANATK GENERAL Order Dtd. 2026-01-13 st
BENCH-=
/2026 15.01.2026 |"E(C)- B BEHERA GENERAL Order Dtd. 2024-09-30
21584/2024
CRLMC-
/2026(15.01.2026 [0UCT P K DAS GENERAL Order Dtd. 2026-02-10
WRIT
WP (C) - o BRANCH
/2026(15.01.2026  hc =) _|A PATTANATK GENERAL Order Dtd. 2026-01-13 i
BENCH-=
WP (C) - o WRIT
/2026(15.01.2026 |50 207 |p K DAS GENERAL Order Dtd. 2026-02-23 e
WA- WRIT
/20261(15.01.2026 1792/2025 P K MISHRA GENERAL Order Dtd. 2026-01-13 APPEAL
WP (C) - o WRIT
/2026(15.01.2026 721507 s pas GENERAL Order Dtd. 2025-12-17 o NCH.
WRIT
WP (C) - . BRANCH
/20261(15.01.2026 479/2025 J P KAR GENERAL Order Dtd. 2025-02-20 (DIVISI
BENCH-7Z
CRLMA-
/20261(15.01.2026 147/2025 M MOHANTY GENERAL Annexure
ABLAPL-
/2026(15.01.2026 2800 A SUNDARAY GENERAL Order Dtd. 2026-01-15
WP (C) - o WRIT
/2026(15.01.2026 |5 (2)7 v BEHERA GENERAL Order Dtd. 2026-02-17 e
/2026(15.01.2026 |CME” M BEHERA GENERAL Order Dtd. 2026-02-17
0L 32/2026 :
/2026(15.01.2026 |CME” M BEHERA GENERAL Order Dtd. 2026-01-12
0L 326/2025 :
/2026 (15.01.2026 M M BEHERA GENERAL Order Dtd. 9999-12-31
0L 31/2026 :
WRIT
WP (C) - o BRANCH
/202615.01.2026 7007 _|a SUNDARAY GENERAL Order Dtd. 2026-01-12 i
BENCH-=
/2026 15.01.2026 |"E(C)- B K JENA GENERAL Order Dtd. 2024-10-21
0L 25498/2024 :
ABLAPL-
/2026(15.01.2026 (o000 s B pATRA GENERAL Order Dtd. 2026-01-08




BLAPL-
/20261(15.01.2026 7956/2016 SK SAMIM GENERAL Order Dtd. 2017-01-18
/2026(15.01.2026 | PCAPLT SK SAMIM GENERAL Order Dtd. 2017-03-02
0L 377/2017 :
/2026(15.01.2026 | PLAPLT SK SAMIM GENERAL Order Dtd. 2017-04-13
0L 851/2017 :
/2026(15.01.2026 | PLAPLT SK SAMIM GENERAL Order Dtd. 2017-03-09
UL 663/2017 :
ABLAPL-
/20261(15.01.2026 17322/2017 SK SAMIM GENERAL Order Dtd. 2017-11-28
/2026(15.01.2026 | PLAPLT SK SAMIM GENERAL Order Dtd. 2016-12-09
0L 6282/2016 :
WP (C) - . WRIT
/20261(15.01.2026 18478/2014 P BASTIA GENERAL Order Dtd. 2025-02-06 BRANCH-
/2026(15.01.2026 | CME” S P SAHOO GENERAL Order Dtd. 2015-07-03
UL 593/2015 :
WRIT
WP (C) - o BRANCH
/202615.01.2026 |15 07 |k SAHOO GENERAL Order Dtd. 2022-06-27 DTvIS:
BENCH)
WRIT
WP (C) - o BRANCH
/20261(15.01.2026 13206/2010 K SAHOO GENERAL Order Dtd. 2022-06-27 (DIVISI
BENCH)
WRIT
WP (C) - o BRANCH
/202615.01.2026 |15 -7 Ik sAHOO GENERAL Order Dtd. 2022-06-27 e
BENCH)
WRIT
WP (C) - o BRANCH
/2026(15.01.2026 )2 )7 IS P SAHOO GENERAL Order Dtd. 2015-07-03 st
BENCH)
WRIT
We (C) - o BRANCH
/2026(15.01.2026 |15 )7 Is P saHOO GENERAL Order Dtd. 2015-07-03 s
BENCH)
WRIT
WP (C) - BRANCH
/2026(15.01.2026 |15 07 Is B sAHOO GENERAL Order Dtd. 2015-07-03 oTvIS:
BENCH)
WRIT
WP (C) - o BRANCH
/202615.01.2026 |15 )7 Is P saHOO GENERAL Order Dtd. 2015-07-03 i
BENCH)
/2026(15.01.2026 |WP(C)- 'S BEHERA\ GENERAL Order Dtd. 2022-09-28 [WRIT




22808/2022 BRANCH-
/2026 15.01.2026 |"E(C)- G PANDA GENERAL Order Dtd. 2008-01-14
0L 17286/2007 :
ELPET-
/2026(15.01.2026  |,)0 " R K BARIK GENERAL Order Dtd. 2026-02-09 M.J.C
/2026 15.01.2026 |"E(C)- B SWAIN GENERAL Order Dtd. 2009-10-16
e 14435/2009 )
WP (C) - } WRIT
/20261(15.01.2026 14209/2022 M K MALLICK GENERAL Misc.case BRANCH-
CRLREV- Order Dtd. 2025-08-25Petition
/20261(15.01.2026 541/2025 S BEHERA GENERAL With Annexures,
I Order Dtd. 2025-12-
/2026(15.01.2026 S BEHERA GENERAL 10Annexure,Misc.case,Petition
1275/2025
With Annexures,
CRLMP— Order Dtd. 2025-12-
/2026(15.01.2026 S BEHERA GENERAL 10Annexure,Misc.case, Petition
1275/2025
With Annexures,
/2026(15.01.2026 | (C)~ A SAHOO GENERAL Order Dtd. 2026-01-13
UL 57/2026 :
WP (C) - o WRIT
/2026(15.01.2026 | ¢ o)>  |a sAHOO\ GENERAL Order Dtd. 2026-01-13 R
WP (C) -
/2026(15.01.2026 A SAHOO\ GENERAL Order Dtd. 2026-01-13
92/2026
WP (C) - o WRIT
/2026(15.01.2026 |5, 0)°  |a sAHOO\ GENERAL Order Dtd. 2026-01-13 o eh.
WP (C) - o WRIT
/2026(15.01.2026 |5 0)°  |a sAHOO\ GENERAL Order Dtd. 2026-01-13 R
/2026 15.01.2026 |"E(C) - A SAHOO\ GENERAL Order Dtd. 2026-01-13
23/2026
WP (C) -
/202615.01.2026 |¢ - A SAHOO\ GENERAL Order Dtd. 2026-01-13
/2026(15.01.2026 WA~ A SAHOO GENERAL Order Dtd. 2025-12-18
0L 2547/2024 :
/2026 15.01.2026 |"E(C) - P BEHERA GENERAL Order Dtd. 2026-01-15
879/2026
WRIT
WP (C) - o BRANCH
/2026(15.01.2026 |, o0°  _|p BEHERA GENERAL Order Dtd. 2026-01-15 st
BENCH-Z
/2026|15.01.2026 |WP(C)- 'P BEHERA GENERAL Order Dtd. 2026-01-15 |




645/2026

CRLA-
/2026(15.01.2026 |27 o |s N GAvA GENERAL Order Dtd. 2025-08-04
/2026 15.01.2026 |"E(C)~ M K JENA GENERAL Order Dtd. 2026-01-15
514/2026
WP (C) - o WRIT
/2026(15.01.2026 |5 00" A SAHOO GENERAL Order Dtd. 2026-01-13 o NCH.
WP (C) - o WRIT
/2026(15.01.2026 |7¢ 207 Ik SAHOO GENERAL Order Dtd. 2026-01-13 o NCH.
/2026 (15.01.2026  |CREMCT A K BARIK GENERAL Order Dtd. 2026-02-11
YL 130/2026 € .
/2026(15.01.2026 | CRRMCo P K MOHANTY GENERAL Order Dtd. 2025-09-03
0L 3416/2025 :
/2026(15.01.2026 |NE{C)= B SAHOO GENERAL Order Dtd. 2026-01-13
UL 675/2026 :
/2026 (15.01.2026 |PBLAPL™ g opipaTHY GENERAL Order Dtd. 2026-01-13 BAIL-1
223/2026
ABLAPL-
/2026(15.01.2026 50000 B TRIPATHY GENERAL Order Dtd. 2026-01-13
/2026(15.01.2026 |ABLAPL™ |0 rprpATHY GENERAL Order Dtd. 2026-01-13 BATL-1
213/2026
ABLAPL-
/2026(15.01.2026 52800 B TRIPATHY GENERAL Order Dtd. 2026-01-13
MATA-
/20261(15.01.2026 10/2026 SUBHANKAR PANDA GENERAL Order Dtd. 2026-01-09
WP (C) - L WRIT
/2026(15.01.2026 |5- () M D BISWAL GENERAL Order Dtd. 2026-03-06 o eh.
/2026/15.01.2026 | WECRL- K K NATH GENERAL Order Dtd. 2026-01-13
0L 167/2025 :
ABLAPL-
/20261(15.01.2026 12996/2025 K K NATH GENERAL Order Dtd. 9999-12-31 BAIL-1
ABLAPL-
/20261(15.01.2026 11487/2025 A K BARIK GENERAL Order Dtd. 2026-01-12 BAIL-2
CRLMC- JYOTI RANJAN
/202615.01.2026 [T O GENERAL Order Dtd. 2026-01-13
ABLAPL-
/2026(15.01.2026  »200° A K BARTK GENERAL Order Dtd. 2026-01-12
/2026 (15.01.2026 |[PBDBAEL” 1y % BARIK GENERAL Order Dtd. 2026-01-12

13034/2025




WP (C) - SANTOSH KUMAR B _ WRIT
/202615.01.2026 | Ch0 | GENERAL Order Dtd. 2026-01-13 e
WP (C) - WRIT
/2026(15.01.2026 |10 D)7 M NATK GENERAL Order Dtd. 2026-01-13 e en.
/2026 15.01.2026 "R (C)- P. K. BEHERA  |GENERAL Order Dtd. 2026-01-13
0L 3732372025 [F - K- :
CRLMC-
/2026(15.01.2026  [[XUC00 M NATK GENERAL Order Dtd. 2026-01-13
WRIT
WP (C) - SANTOSH KUMAR B _ BRANCH
/2026(15.01.2026 |70 ) |y GENERAL Order Dtd. 2026-01-13 s
BENCH-C
WRIT
WP (C) - BRANCH
/20261(15.01.2026 1194/2026 S.R.BARIK GENERAL (DIVISI
BENCH-1
/2026(15.01.2026 | PLAPLT H PANDA GENERAL Order Dtd. 2025-11-27 BAIL-2
0L 8759/2025 :
/2026(15.01.2026 WA~ B. DAS GENERAL Order Dtd. 2026-01-13
UL 476/2025 : raer .
/2026(15.01.2026 NPT N P PARIJA GENERAL Order Dtd. 2026-02-23
UL 339/2025 :
/20261(15.01.2026 WP (C) - P K NAYAK GENERAL Order Dtd 2026-01-15
0L 1215/2026 :
WA- WRIT
/2026(15.01.2026 [0 . |C R NAYAK GENERAL Order Dtd. 2026-01-15 N pEAL
/2026(15.01.2026 | °LAPLT S K NAYAK GENERAL Order Dtd. 2026-01-13 BAIL-1
il 11353/2025 ’
/2026 (15.01.2026 |WE(C)- M R PRADHAN GENERAL Order Dtd. 2025-06-03
15525/2025
WP (C) - o WRIT
/2026(15.01.2026 |, 900 |s PANDI GENERAL Order Dtd. 2026-01-07 R
WP (C) - o WRIT
/2026(15.01.2026 |oo 500 |s N MISHRA GENERAL Order Dtd. 2026-01-13 AN
We (C) - e WRIT
/2026(15.01.2026 |70 )" B BEHERA GENERAL Order Dtd. 2025-09-17 o eh.
/2026(15.01.2026 |CREMET S K SAMAL GENERAL Order Dtd. 2026-01-29
0L 1717/2025 :
CRLMC- AKSHAYA KUMAR
/2026(15.01.2026 (S oo oo [ s GENERAL Order Dtd. 2025-01-15
CMP- MANOJ KUMAR
/2026(15.01.2026  |Tge™ 000 o [pans GENERAL Order Dtd. 2026-01-15
/2026|15.01.2026 |WP(C)- IBINDU SAGAR GENERAL Order Dtd. 2026-01-15 WRIT




818/2026 SWAIN BRANCH
(DIVISI
BENCH-1
CRLMC- JYOTI RANJAN
/2026(15.01.2026 oo o O GENERAL Order Dtd. 2026-01-13
/2026(15.01.2026  |SME” H. K. PATRA GENERAL Order Dtd. 2026-01-13
0L 1019/2025 B+ ¥- :
/2026 15.01.2026 |"E(C)- B. DAS GENERAL Order Dtd. 2026-01-20
0L 1108/2026 B :
/2026 /15.01.2026 |["E(C) - B. DAS GENERAL Order Dtd. 2026-01-13
0L 440/2026 |° :




